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Defective Case Register from 2024-07-25 to 2024-07-25

. Advocate for Date of
SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1 D- BIJAYA KUMAR  [2024-07-|9-PROVISION OF LAW NOT FURNISHED ON

ABLAPL/22071/2024 BEHERA 1 25 TOP OF CAUSE TITLE.

1. Paragraph no. not correctly furnished on

declaration.

6-RECEIPT SHOWING SERV.COPY TO
) D- JUGALA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21931/2024 |KISHORE PANDA 25 2(a) CC and P.R case numbers not tally with cause
title and prayer person.

;D RAMAKANTA 202407 £ 80 e RO b D,

CRLMP/21138/2024 |PANDA 25 ’ ’

s P RABINDRANATH. 2024-07- £ &0 e R b,

BLAPL/21729/2024 BARIK 25 ’ ’

. » BN PRAsAD tmor S RECEIT SHOWING SERVCOPY T

BLAPL/22020/2024 |PRADHAN 25 ’ ’
6-RECEIPT SHOWING SERV.COPY TO

DEBENDRA 2024-07-
6 D-WP(C)/31147/2024 KUMAR DAS )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
7 D- GOPAL KRUSHNA [2024-07-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22120/2024 MOHANTY 25
1.Page nos.14,18 , 19 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GOPINATH 2024-07-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
8 D-WP(C)/31399/2024 PANDA s NOT FILED.
Anx.3,and 4 are not legible.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
9 D-WP(C)/31089/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
10 D-WP(C)/31093/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1 D- SUDHANSU 2024-07-

BLAPL/21988/2024 |SEKHAR DASH 25 As per rejection order dtd.12-7-2024,the rejection
dtd.reflect in the petn. in para-7 of page no.4 not
tally
6-RECEIPT SHOWING SERV.COPY TO

UMAKANT 2024-07-
12 D-WP(C)/31087/2024 SAHOO )5 AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/21752/2024 \[KHUNTIA 25 ’ ’



javascript: window.print();

14

D-WP(C)/31362/2024

JEEVANJYOTI
MOHANTY

2024-07-
25

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

15 D- AMULYA RATNA |2024-07-|1.Petitioner fathers name in the affidavit not tally
ABLAPL/21708/2024 PANDA 25 with the cause title.2.Annex-1 not legible.
6 PULAKESH  2024-07- (00 i ETCNOT FILED,
ABLAPL/21987/2024 MOHANTY 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KUNAL KUMAR  2024-07-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
17 D-WP(C)/31211/2024 SWAIN s NOT FILED.
Annexure - 2 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18 2]'3L APL/22042/2024 ]S)’:TSEABRATA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- IPSIT 2024-07- 10-SUBJECT CODE NOT
19 AUROBINDO FURNISHED/INCORRECTLY MENTIONED
ABLAPL/21934/2024 ACHARYA 25
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
20 D-WP(C)/31103/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
BIJAYA KUMAR  [2024-07-
21 D-WP(C)/31263/2024 NAYAK (3) )5 STAMPED,EXECUTED,ACCEPTED.
1.Hologram of Rs.50/- and Legal assistant fee of
Rs.10/- To be paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
2 D- KHUSBU 2024-07- FURNISHED.
BLAPL/21244/2024 | PANIGRAHI 25
PS number wrongly mentioned in the prayer
person. D.Fee of OSBC Rs.50/- not paid in the
v.nama.
6-RECEIPT SHOWING SERV.COPY TO
23 [D-WP(C)/31287/2024 SRUN KUMAR - 2023-07-1 =G 1T/CT/ETC.NOT FILED.
PATRA 25
SWARUP KUMAR 2024-07-
24 D-CMP/31346/2024 PATNAIK 55 page 13, 16 not filed
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
25 ABLAPL/21919/2024 CHIRANIJIB ROUT 55 AG/CG/IT/CT/ETC.NOT FILED.
Deponent not sign in the affidavit.
26 D- SIDDHARTH 2024-07-4-AFFIDAVIT/VERIFICATION NOT PROPER.
BLAPL/22028/2024 |GOUTAM DAS 25 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.




1. Paragraph no. not correctly furnished on
declaration.

6-RECEIPT SHOWING SERV.COPY TO

UMAKANT 2024-07-
27 D-WP(C)/31082/2024 SAHOO )5 AG/CG/IT/CT/ETC.NOT FILED.
. b BIKASH KUMAR 12407 KECEITTSTOTC SERVEOTY 10
ABLAPL/22091/2024 DASH 25 ’ )
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
29 ABLAPL/21991/2024 SK. ZAFARULLA 55 AG/CG/IT/CT/ETC.NOT FILED.
DURGA 2024-07-
30 D-CRLA/21475/2024 PRASANNA Name Of victim Found Place In Appeal Petition
25
MISHRA
16-PETITION/APPEAL NOT IN TIME
31 |D-FAO/31336/2024 |ANUPAM DASH  222407-|1 Period of Delay 48 days 2.Receipt showing
25 ) )
deposit of entire awarded amount before the
commissioner not filed.
6-RECEIPT SHOWING SERV.COPY TO
SUBHASISH 2024-07-

32 D-WP(C)/31357/2024 SATAPATHY )5 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

33 D- SOUBHAGYA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21734/2024 | KUMAR DASH 25 1. As per index synopsis and date chart not filed.
2.paragraphs of the petn. not correctly furnished in
the affidavit.

. b b LociaN _rnsor- & KECEIT SO SERVEORY 10

BLAPL/21932/2024 |PATTNAIK 25 : :
2024-07- :

35 D-WP(C)/31212/2024 BRAJA RAJ SAI 55 Page 12,13,and 15 not legible

6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-

36 D-WP(C)/31198/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

37 D- SUSIL KUMAR  2024-07-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22127/2024 |PATTNAIK 25
Page 13, 14 not partial neat.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

15 D- SOUBHAGYA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21731/2024 | KUMAR DASH 25 1.As per annex.2 order dt. not tally with index. 2.
paragraphs of the petition not correctly furnished in
the affidavit.
6-RECEIPT SHOWING SERV.COPY TO

39 D- KABI RANJAN 2024-07-| AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21489/2024 MOHANTY 25
Page n0s.204 and 205 not available.

UMAKANT 2024-07-|Receipt showing service of copy on SC S and ME

40 D-WP(C)/31222/2024 SAHOO s not filed.

ABLAPL/21929/2024 SEKHAR DASH 25 ’ )

42 D- NIRANJAN 2024-07-|6-RECEIPT SHOWING SERV.COPY TO

BLAPL/21942/2024 |LENKA 25 AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

Petitioner name not tally with rejection order and
cause title.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BHARAT BHUSAN 2024-07-|23-NOMENCLATURE NOT CORRECTLY
43 |D-CRLAZ1234172024 |p ouTRAY 25 |FURNISHED.
THIS MAY BE REGISTERED AS BLAPL
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
44 D-WP(C)/31088/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
. b SATVANARATAN 217 S RECHTTSHOVING SERVCOPY T
CRLMP/21709/2024 \MISHRA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
UPENDRA 2024-07-
46 D-WP(C)/31397/2024 KUMAR SAMAL 125 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
47 CRLMC/21761/2024 SANJIT MISHRA 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SAURAV 2024-07-
48 D-WP(C)/31146/2024 MOHANTY )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 7-VAKALATNAMA NOT PROPERLY
49 BLAPL/21871/2024 B.KIMAHAPATRA 55 STAMPED,EXECUTED,ACCEPTED.
1. Welfare and L.A.A fee of Rs. 50/- and Rs.10/-
respectively not paid on V.Nama.
0 b SATABRATA 7. RECHTTSHOVING SERVCOPY T
ABLAPL/22046/2024 DASH 25 ’ )
SUBASH 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
51 D-WP(C)/31173/2024|CHANDRA )5 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
57 D- SAROJ RANJAN 2024-07-NOT FILED.
CRLMC/21857/2024 |SUBUDHI 25
1. Page no. 28 not legible. 2. Page no. 1 date of
order not correctly furnished in paragraph no.1 and
2nd line of top of the page.
53 D- RAMAKANTA 2024-07-|As per rejection order dtd.7-2-2024 in annex.1 not
BLAPL/21678/2024 |MISHRA 25 tally with para-2 of page no.2 of the petition.
. b s oroeor. £ KECEITTSTOWIO SERVCOPYT0
BLAPL/21925/2024 |[KUMAR MISHRA 25 ’ )
2024-07- 1.Period of Delay 72 days delay 2.Receipt showing
55 D-FAO/31335/2024 |ANUPAM DASH 55 deposit of entire awarded amount before the
commissioner not filed.
6-RECEIPT SHOWING SERV.COPY TO
SAURAV 2024-07-
56 D-WP(C)/31142/2024 MOHANTY )5 AG/CG/IT/CT/ETC.NOT FILED.
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D-
ABLAPL/21653/2024

KRUSHNA
CHANDRA
ACHARYA

2024-07-
25

9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

58

D-WP(C)/31243/2024

UMAKANT

2024-07-

Receipt showing service of copy on SC S and ME

SAHOO 25 not filed
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
59 D- JAYADEBA 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/21251/2024 \BEHERA 25
PAGE NO 11 NOT LEGIBLE , DCF RS.6/- TO BE
PAID
D- MRUGANKA 2024-07- . . )
60 CRLMC/21771/2024 MAULI PATNAIK 25 .Receipt Showing Serv.copy To CBI not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
61 D- UMA SHANKAR [2024-07-|9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/21675/2024 |PATEL 25 TOP OF CAUSE TITLE.
Annexs. not reflected in the petition.
6-RECEIPT SHOWING SERV.COPY TO
62 D- BIDYALOK 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22087/2024 MOHAPATRA 25
1. Page no.12 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
63 E'L APL/21906/2024 QESEUMAR %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
RESPONDENT NO2 IS THE VICTIM IN THIS
64  |D-CRLA/21639/2024 %AHJSIT\IITII(IESHARI 3(5)24'07' APPEAL WHOSE NAME MAY NOT BE THERE
AS PER STANDING ORDER NO3
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI AG/CG/IT/CT/ETC.NOT FILED.
65 D- BHUSAN 2024-07-[9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/21888/2024 CHOUDHURY 25 TOP OF CAUSE TITLE.
1. Page nos.13 , 14 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
66 2]'3L APL/22037/2024 ]S)’ZEEABRATA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
. o omAYs e SRECEITSHOWTG SERVCOPYTO
ABLAPL/22019/2024|SAHOO 25 : :
. o SarOsRANIAN a7 S RECEIT SHOWING SERVCOPYT0
ABLAPL/21893/2024|SUBUDHI 25 ’ :
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
69 D-WP(C)/31080/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-07-
70 D-WP(C)/30975/2024 SATAPATHY )5 AG/CG/IT/CT/ETC.NOT FILED.
SANTOSH 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

71

D-WP(C)/31044/2024

KUMAR BRAHMA

25

AG/CG/IT/CT/ETC.NOT FILED.




PRASANTA 2024-07- )
72 D-FAO/30984/2024 KUMAR MAHALI 125 1. Period of Delay 11 days.
D- MOHENDRA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
73 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/30034/2024 MOHAPATRO 25
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
74 |D-CRLA/20753/2024 |[SOUGAT DASH %224'07' 1.IN VAKALATNAMA RESPONDENT REMAIN
MORE THAN ONE RESPONDENT. 2.IN
AFFDVT.RESPONDENT PART SHOWS MORE
THAN ONE RESPONDENT
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
75 2]'3L APL/22045/2024 ]S)’ZEEABRATA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
. o oA rnkor RECEITT SHOVING SERCOrY o
BLAPL/22001/2024 |SAHOO 25 ) )
SATYANARAYAN [2024-07- o
77 D-CMP/31203/2024 MOHAPATRA 55 welfare fund Rs 50/ not paid in V. nama
KUNAL KUMAR 2024-07- [Receipt showing service of copy on SC S and ME
78 D-WP(C)/31220/2024 SWAIN s not filed
BLAPL/22021/2024 ROUTRAY 25 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
80 2]'3L APL/21670/2024 PD%DEEP KUMAR %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
o D- PRANAB KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22076/2024 [DAS 25 1.Occupation of the deponent not furnished in the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
82 D-WP(C)/31167/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21968/2024|SAMAL 25 ’ ’
6-RECEIPT SHOWING SERV.COPY TO
PRANAYANEE 2024-07-
84 D-WP(C)/31268/2024 DASMOHAPATRA 125 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR [2024-07-
85 D-WP(C)/31440/2024 TRIPATHY )5 AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
86 D-WA/31515/2024 |SANKAR )5 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
KUNAL KUMAR [2024-07- Receipt showing service of copy on SC S and ME
87 D-WP(C)/31403/2024 SWAIN s not filed.
88 D-WP(C)/31208/2024 KUNAL KUMAR 2024-07-|6-RECEIPT SHOWING SERV.COPY TO
SWAIN 25 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




Annexure-1 and 3 not neat and legible.

6-RECEIPT SHOWING SERV.COPY TO

RAJAKISHORE  [2024-07-

89 D-WP(C)/31389/2024 SAHOO )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

90 Kl-BL APL/22102/2024 DINESH RAY 3(5)24_07_ l.Age of the deponent no.1 ip afﬁdavit not tally
with the cause title.2. Authorization to swear
affidavit on behalf of the another petitioner not
furnished.

2024-07- 6-RECEIPT SHOWING SERV.COPY TO

91 D-WP(C)/31867/2024|SAIBRATA RATH 55 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-

92 D-WP(C)/31097/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

93 D- SURYAKANTA 2024-07-|9-PROVISION OF LAW NOT FURNISHED ON

BLAPL/22024/2024 DWIBEDI 25 TOP OF CAUSE TITLE.
1. Page no.8 not neat and legible.
1. Authorisation with regard to swear the affidavit
SURESHA 2024-07-|on behalf of other petnrs. not furnished. 2.In prayer

o4 D-WP(C)/31047/2024 CHANDRA DASH 25 portion of [.A. Annexure 4 is sought for to be
stayed, but annexure-4 is not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT

95 D- NIRANJAN 2024-07- FURNISHED.

CRLMC/21796/2024 |PANDA 25 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Provision of law incorrectly furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

96 D- ARUN KUMAR  [2024-07-|7-VAKALATNAMA NOT PROPERLY

ABLAPL/21978/2024 BUDHIA 25 STAMPED,EXECUTED,ACCEPTED.
Rs. 15 /- not paid in v.nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE

97 D- ADV. 2024-07-|COURT ORDER NOT FILED

CMAPL/31424/2024 25
1.Provisional of Law NOT CORRECTLY
FURNISHED 2.NOMENCLATURE NOT
CORRECTLY FURNISHED IN THE INDEX
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

98 E'L APL/22056/2024 ﬁggﬁgﬁﬁ %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

99 D- JUGALA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/21844/2024 [KISHORE PANDA 25

1. Provision of law not furnished in I.A. petition.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-

100 | o1 APL/21901/2004 AVIRAM PATRA 7 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-| AG/CG/IT/CT/ETC.NOT FILED.

01 ABLAPL/21620/2024 MANAS CHAND 1, 5
1.Affidavit (i.e page no.4) and V.nama not filed.
6-RECEIPT SHOWING SERV.COPY TO

102 [D-WP(C)31261/2024 SEISL KUMAR 3(5)24-07- AG/CG/IT/CT/ETC.NOT FILED.

Page 14 and 25 not legible and neat.
~024.07. |6-RECEIPT SHOWING SERV.COPY TO

103 |D-WP(C)/31086/2024|ASHOK DAS > AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

104 |D-CMP/3141072024 | SONALKUMAR 12024-07-1, 06 1m/CT/ETC NOT FILED.

SWAIN 25
6-RECEIPT SHOWING SERV.COPY TO
D. »024.07. AG/CG/IT/CT/ETC.NOT FILED.

105 | RIREV/21450/2004 MAHESHDAS 5 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

106 iﬁL APL/22041/2024 ]S)’ZEEABRATA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

107 |D-WP(C)/31213/2024 %?\}?L PRASAD %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRAFULLA h024-07. | 7- VAKALATNAMA NOT PROPERLY
108 |D-WP(C)/31015/2024 KUMAR > STAMPED,EXECUTED,ACCEPTED.
MOHAPATRA
1.Rs.39/- to be paid for A.c.w.f and A.c.clerk .w.f
on v.nama
2024-07- 1.Period of Delay 160 days 2. Receipt showing

109 |D-FAO/31328/2024 |ANUPAM DASH 55 deposit of entire awarded amount before the
commissioner not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

110  |D-WP(C)/31202/2024 %?\}?L PRASAD %224'07' 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

|2 KHAGESWAR 202407 8t e R b b,

ABLAPL/22089/2024 BEHERA 25 : :
6-RECEIPT SHOWING SERV.COPY TO

2 |P- KARUNAKAR  [2024-07- | AG/CG/IT/CT/ETC.NOT FILED.

CRLMP/21192/2024 [NAYAK 25
PAGE NO 38 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

113 |D-WP(C)/31288/2024[ARUNKUMAR - 2024-07- ) 0 G/ T/CT/ETC NOT FILED.

PATRA 25
PRAKASH 502407
114 |D-FAO/31382/2024 | KUMAR 55 1.Period of Delay 105 days. delay.

MOHANTY




6-RECEIPT SHOWING SERV.COPY TO

D- SATYA RANJAN [2024-07-

115 BLAPL/22079/2024 |MULIA 55 AG/CG/IT/CT/ETC.NOT FILED.

e |- SANGRAM 2024-07- ig%(égil;fcsTI}&vglggTslglli\ggow 1o
BLAPL/21261/2024 |KESHARIROUT [25 ) )
" BikAI PRASAD 217 SRECEPTSTOWING SERVCORY To
BLAPL/22118/2024 NANDA 25 ’ ’

6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-

118 |D-WP(C)/31084/2024 BEHERA 55 AG/CG/IT/CT/ETC.NOT FILED.

21-STATUTORY DEPOSIT/AWARDED
D- 2024-07- AMOUNT NOT DEPOSITED.

19 INacas06452004 APAMALIKHAN 5 5
1.Period of Delay 21 days
6-RECEIPT SHOWING SERV.COPY TO

o D- . 5024.07.AG/CG/IT/CT/ETC.NOT FILED.

CMAPL/29961/2024 25 RECEIPT SHOWING SERVICE OF COPY NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
121 |D-CRLA/21196/2024 [DEVASHIS 202407 AG/CGAT/CT/ETC.NOT FILED.
PANDA 25
6-RECEIPT SHOWING SERV.COPY TO
D. BHARAT BHUSAN 2024.07. AG/CG/IT/CT/ETC.NOT FILED,

122 ABLAPL/21959/2024 ROUTRAY 5 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

123 D- TUKUNA KUMAR [2024-07-(9-PROVISION OF LAW NOT FURNISHED ON

ABLAPL/21999/2024 MISHRA 25 TOP OF CAUSE TITLE.
1. Year not reflect in date chart.2 .provision of law
not correct.3.Ann.-1 not marked in petn.5.petn.
no.3 being minor but father guardian not reflect in
signature of executant.
6-RECEIPT SHOWING SERV.COPY TO

124 |D-WP(C)/31090/2024 S MAKANT 202407 AG/CGAT/CT/ETC.NOT FILED.
SAHOO 25

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.

125 | ABLAPL/22017/2024 BIUAY JENA 25
provision of law not correct.

16 |2 KASHINATH 202407 80 e R e b,

ABLAPL/21769/2024 PATTANAIK 25 ’ ’
127  |D-WP(C)/31825/2024|GOPINATH 2024-07-|6-RECEIPT SHOWING SERV.COPY TO
MISHRA 25 AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED




1. Legible copy of page-11 to be filed. 2.
Annexure-5 is not exhibited.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

D- SATYA NARAYAN 2024-07-

128 | ABLAPL/21260/2024{PUROHIT 25 TOP OF CAUSE TITLE.

Adv name not mentioned capital letter in the
v.nama.

129 |ID-FAO/31324/2024 |ANUPAM DASH 2024-07-|Receipt showing 'deposr[ of entire awarded amount

25 before the commissioner not filed.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR  [2024-07-

130 [D-WP(C)/30971/2024| o paTy > AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

131 2]'3L APL/22035/2024 ]S)’ZEEABRATA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

132 |D-WP(C)/31361/2024 giﬁﬁBRATA %224'07' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

133 |D-WP(C)/31756/2024[ARUN KUMAR - 2024-07- ) G T/CT/ETC NOT FILED.

PATRA 25
6-RECEIPT SHOWING SERV.COPY TO
134 |D-WP(C)/31406/2024| SUNAL KUMAR - 2024-07- 1, 5 11 T/ETC NOT FILED.
SWAIN 25
55 SURAKANTA 20247 S T SHOWING SERVCOPYTO
BLAPL/21206/2024 |DWIBEDI 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

136 E'L APL/22031/2024 ]S)(igMYA RANJAN %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

D. »024.07. |6-RECEIPT SHOWING SERV.COPY TO

137 Bl APL/220702024 |S-SRAY () > AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

138 |D-WP(C)/31216/2024 I;\%E%L KUMAR 3(5)24'07'

Age of the petitioner in CT does not tally with the
affidavit and vakaltanama

139 P SUSANTA 2024-07- ig)%:CGE/?;/TCSTI/{ST\ZIEgTSEI?ESOPY 10

ABLAPL/21805/2024 KUMAR BARAL 25 : :
40 |2 BASANTA 202407 GTTICTETCNOT FILED,
BLAPL/22110/2024 |[KUMAR DAS 25 : :
6-RECEIPT SHOWING SERV.COPY TO
D AMLAN SHAKTI 02407 AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/20917/2024 [PAUL 25

In undertaking and certificate nomenclature are
wrong




SUDHANSU

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
142 PRASAD AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21962/2024 MALAPATRA 25
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-07-
143  |D-WA/31160/2024 ROUTRAY )5 AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
144 | D-WP(C)/31179/2024 CHANDRA )5 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
145 CMAPL/29963/2024 ADV )5 AG/CG/IT/CT/ETC.NOT FILED.
1. PETITIONER-2 HAS NOT SIGNED in
VNAMA 2..SYNOPSIS AND DATE CHART NOT
FILED 2.REFERENCE CERTIFICATE NOT
FURNISHED,3.IN DECLARATION PORTION
OF AFFIDAVIT PARAGRAPH NO. IS LEFT
146 D- MANORANJAN  [2024-07- BLANK 4.GOOD GROUND CERTIFICATE NOT
CRLREV/21571/2024 PATTANAIK 25 FURNISHED,5.UNDERTAKING FOR FILING
OF ENGLISH TRANSLATION COPY NOT
FILED,6.PAGE NO.35 NOT NEAT.AND
7.AUTHORIZATION WITH REGARD TO
SWEAR THE AFFIDAVIT ON BEHALF OF
OTHER PETITIONER NOT FURNISHED
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
147 |D-WP(C)/31402/2024 ABHISHEK DASH 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRONOY 2024-07-
148 | D-WP(C)/31135/2024 MOHANTY )5 AG/CG/IT/CT/ETC.NOT FILED.
149 |2 JYOTIRMAYA 202407 &0 e RO P ED,
ABLAPL/22003/2024|SAHOO 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ARUN KUMAR 2024-07-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
150 | D-WP(C)/30964/2024 PATRA s NOT FILED.
Anxs. are not attested
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
151 CRLREV/21448/2024 MAHES DAS )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
152 |D-WP(C)/31182/2024 ﬁ?H KUMAR %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
52 D- RAMANI KANTA  2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22036/2024 |PATTANAIK 25 1.Paragraphs in declaration not correctly furnished
in the petition.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
154 |D-WP(C)/31404/2024 PARSURAM DAS 55 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
155 |D-WP(C)/31377/2024|SOHAN MISHRA 55 AG/CG/IT/CT/ETC.NOT FILED.
156 |D- MAHES DAS 2024-07-6-RECEIPT SHOWING SERV.COPY TO
CRLMC/21736/2024 25 AG/CG/IT/CT/ETC.NOT FILED.




7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. LAA Fee Rs. 10/- and Advocate clerk fee Rs.2/-
to be paid. 2.Advocate not signed by the V. nama.

6-RECEIPT SHOWING SERV.COPY TO

157 D- ASHOK KUMAR [2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22082/2024 |ROUT 25
1.Annex-1 has repeated twice in the file.
SATYANARAYAN [2024-07- o
158 |D-CMP/31209/2024 MOHAPATRA 55 welfare fund Rs 50/ not paid in V. nama
6-RECEIPT SHOWING SERV.COPY TO
159 D- SURYAKANTA 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21982/2024 DWIBEDI 25
page no.8 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
160 |D-WP(C)/31859/2024 E%ﬁ%‘g%{ K %224'07' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
161 |2 RAJENDRA 202407 GTTICTETCNOT FILED,
ABLAPL/21728/2024 NARAYAN ROUT |25 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
162 D- ARUN KUMAR 2024-07-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/21975/2024 BUDHIA 25 NOT FILED.
page no.8 not neat.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
14-NOT PROPERLY INDEXED.
RABINDRA NATH [2024-07-
163 ID-WP(C)/31304/2024 PAL 25 1.Petition not correctly addressed to Honourable
Court 2.Age of petnr.differs from deponent,
(i1)Index,synopsis,date chart and Pg.1 tol1 filed
without signature of Adv.
D- 2024-07- 18-CERTIFIED COPY OF TRIAL/APPELLATE
164 CMAPL/30558/2024 ADV. )5 COURT ORDER NOT FILED
165 D- RASHMIRANJAN 2024-07- 50 e R b,
ABLAPL/21902/2024 |SINHA 25 ) )
166 |2 BIDYALOK 2024-07- li-g%é;ﬁ/?gcs;/{&vgg&slglli\ggow 10
ABLAPL/22086/2024 MOHAPATRA 25 ) )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
167 D- SUSHANTA 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22085/2024 |KUMAR JOSHI 25
1. Paragraph no. not correctly furnished on
declaration
10-SUBJECT CODE NOT
168 |D-WP(C)/29759/2024 ?EJﬁzA KUMAR 3(5)24_07_ FURNISHED/INCORRECTLY MENTIONED
169 D- ADV 2024-07-|CASE NO WRONGLY FURNISHED IN THE
CMAPL/29999/2024 25 AFFIDAVIT




6-RECEIPT SHOWING SERV.COPY TO

D- RASHMIKANTA [2024-07-
170 CRLMC/21810/2024 MAHALIK )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
171 | D-WP(C)/31038/2024 DEBASHIS 2024-07- 1.Annexure-8 is not correctly page marked in
NANDA 25 . . .
index. 2.Date mentioned in Annexure-2 averment
of writ petn. does not tally with index. 3.In third
line of para-1 the Annexure no.is left blank.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB 2024-07-
172 |D-WP(C)/31062/2024 MOHANTY )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
1 D- AMULYA RATNA  2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22103/2024 PANDA 25 1.Petitioner fathers name in affidavit (S1.2.) not
tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
174 |D-WP(C)/31223/2024 ggﬁsﬂi SWAIN %224'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
175 |D-WP(C)/31289/2024[ARUNKUMAR - 2024-07- ) G T/CT/ETC NOT FILED.
PATRA 25
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
176 2]'3L APL/22043/2024 ]S)’:TSEABRATA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
177 |D-WP(C)/31407/2024 PARSURAM DAS 55 AG/CG/IT/CT/ETC.NOT FILED.
D- SANTOSH 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
178 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21896/2024 MALANTY 25
BLAPL/21924/2024 NANDA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
180 ]C)l-\/l APL/29826/2004 ADV 3(5)24_07_ 1. Authentication fee due on the copy of Trial Court
Judgement Rs 2.25 not paid. 2.DATE OF ORDER
NOT CORRECTLY FURNISHED IN THE
PRAYER
6-RECEIPT SHOWING SERV.COPY TO
181 D- SAROJ KUMAR  2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21949/2024 |PADHI 25
Page no 9,10 and 11 not partial neat vide annex-1.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
182  |D-WP(C)/31176/2024 KUNAL KUMAR 2024-07- 1, s \OT PROPERLY INDEXED.
SWAIN 25
IA not page marked.
183 |2 BUAY KUMAR 202407 ¥ &0 e RO b D,
CRLMC/21969/2024 BEHERA 25 ) :




6-RECEIPT SHOWING SERV.COPY TO

D- PULAKESH 2024-07-

184 ABLAPL/22018/2024 MOHANTY )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

185 | D-WP(C)/31197/2024 %(I)\})QL PRASAD 3(5)24_07_ 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

136 D- SUSANTA 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21921/2024 |KUMAR LENKA [25
1.Page.no.41 not legible.
57 D- LAMBODOR  2024-07- &t e R b,
BLAPL/21986/2024 |ACHARI 25 ’ :
D- 2024-07- 18-CERTIFIED COPY OF TRIAL/APPELLATE
188 CMAPL/31102/2024 ADV. )5 COURT ORDER NOT FILED
189 P SANJAY KUMAR . 12024-07- ig)%:CGE/?;/TCSTI/{ST\ZIEgTslgg\EgOPY 10
BLAPL/22107/2024 |PRADHAN 25 ’ ’
1-COURT FEE IS DEFICIENT.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
LALITENDRA 2024-07-|8-CAUSE TITLE NOT IN ORDER.

190 | D-WP(C)/31169/2024 GULANI 25
1.Petition not correctly addressed to Honourable
Court 2.Deficit c.fee of Rs.6 be paid,(ii)Age of
petitioner and deponent are left blank,(iii)[.A. not
properly addressed.

2024-07- 6-RECEIPT SHOWING SERV.COPY TO

191 |D-WP(C)/31252/2024 KAJAL SAHOO )5 AG/CG/IT/CT/ETC.NOT FILED.

BHABANI 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
192 |D-WA/31511/2024 |[SANKAR )5 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
DIGAMBARA 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.

193 | D-WP(C)/31630/2024 MISHRA 25
Page 40 not neat.

194 |- ALOK KUMAR  2024-07- &0 e R b,

BLAPL/21990/2024 |PANDA 25 ’ ’
6-RECEIPT SHOWING SERV.COPY TO

195 D- LAXMINARAYAN [2024-07-|AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22064/2024 PATEL 25
1.Provision of law not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-07-

196 |D-WP(C)/31026/2024 TRIPATHY )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

197 D- BRUNDABAN 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21976/2024 ROUT 25
Annex. and page not marked in index and copies.
198 |D- SATYAIJIT 2024-07-|4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/22190/2024 MOHANTY 25 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




17-REFERENCE CERTIFICATE NOT
FURNISHED.

1. Synopsis and date chart not alphabetic page
marked in Index.2. Occupation of the deponent on
affidavit not furnished.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

199 |D-WP(C)/31200/2024 ;%ﬁfﬁ%lz 3(5)24'07'
1. LA. not addressed. 2.Petition not correctly
addressed to Honourable Court
200 |- JYOTIRMAYA 202407 &0 e R OrFILED,
ABLAPL/22006/2024 SAHOO 25 : :
6-RECEIPT SHOWING SERV.COPY TO
201 |D-WP(C)31602/2024 2RUN KUMAR - R023-07-1 \ & 6/11/CT/ETC.NOT FILED.
PATRA 25
D- PRASANTA 2004-07- 18-CERTIFIED COPY OF TRIAL/APPELLATE
202 KUMAR COURT ORDER NOT FILED
CMAPL/31313/2024 SATAPATHY 25
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
203 |D-WP(C)/31151/2024 BEHERA 55 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- .
204 |D-FAO/31331/2024 |ANUPAM DASH 55 1.Period of Delay 27 days
ABLAPL/21957/2024 KUMAR NAYAK 25 ’ )
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
AKSHAYA 2024-07- NOT FILED.
206 |D-CMP/31049/2024 KUMAR PATI s
1-Welfare fund of Rs 10/ not paid, L.T.I of
executant not attested in V.nama. . 2-Annexure not
correctly page marked
- D TUKLNA KUAR 21207 KECEIT STOWDG SERVEOY 10
ABLAPL/21995/2024 MISHRA 25 : :
21-STATUTORY DEPOSIT/AWARDED
D- 2024-07- AMOUNT NOT DEPOSITED.
208 IMACA/30634/2024 [ADAMALIKHAN 5
1.Period of Delay 77 days
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
209 D- RUPESH KUMAR 2024-07-|9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/22022/2024 KANUNGO 25 TOP OF CAUSE TITLE.
1. Occupation of the deponent on affidavit not
furnished.
210 [P GURUPRASAD  2024-07- U o et R b,
BLAPL/21662/2024 |BEHERA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
211 |D-WP(C)/31437/2024 SEIIIMA KUMARI %224'07' AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

212 [D-WP(C)/31305/2024 ]S)’:lgg KUMAR %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
213 |D-WP(C)31365/2024 ARUN KUMAR - R023-07-1 \ &/ G/11/CT/ETC.NOT FILED.
PATRA 25
4-AFFIDAVIT/VERIFICATION NOT PROPER.
214 [P SANTANU 202407 GTTICTETCNOT FILED,
CRLMC/21680/2024 [KUMAR SAMAL 25 : :
1. deponent not signed in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
15 |D- MANMAYA 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22105/2024 [KUMAR DASH 25
1.Page n0s.8,9, 11 not legible.
D. ANUGRAHA »024.07. |6-RECEIPT SHOWING SERV.COPY TO
216 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22095/2024 |\t e oy 25
6-RECEIPT SHOWING SERV.COPY TO
17 |D- SMITA RANJAN  2024-07-| AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21135/2024 |[PATNAIK 25
Page no 13 partial not neat.
»024.07. |6-RECEIPT SHOWING SERV.COPY TO
218 |D-WP(C)/31381/2024 SOHAN MISHRA |7 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2o D- DV »024.07. AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/21204/2024 25 ASSESMENT SLIP NOT FILED, CASE NO
WRONG ON INDEX PAGE
20 [P SURESH KUMAR [2024-07- ?{g%jcgil;/TcSTI/{EOT\glggTslglli\égOPY 10
ABLAPL/21899/2024 JENA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
221  |D-WP(C)/31195/2024 %(I)&*L PRASAD 3(5)24'07' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
2 P ANUP UDAYA  2024-07- ?{g%jcgil;/TcSTI/{EOT\glggTslglli\égOPY 10
ABLAPL/22010/2024 SENAPATI 25 : :
HEMANTA »024.07. |6-RECEIPT SHOWING SERV.COPY TO
223 |D-WP(C)/30489/2024 KUMAR > AG/CG/IT/CT/ETC.NOT FILED.
RATSINGH
DAYANANDA  [2024-07-
224 |D-WP(C)/31323/2024 |/ o e o OP NO. 6 NOT REPRESENTED THROUGH
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRANAYA 2024-07-
225 17-REFERENCE CERTIFICATE NOT
CRLMC/21829/2024 [KUMAR DASH 25 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
TAPAN KUMAR ~ [2024-07-
226 |D-WP(C)/31017/2024| /o > AG/CG/IT/CT/ETC.NOT FILED.
D PARTHA SARATHI 2024-07- e o L ETCNOT FILED,
ABLAPL/21613/2024 DAS 25 : :




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
228 ABLAPL/22081/2024 SK. ZAFARULLA 55 AG/CG/IT/CT/ETC.NOT FILED.
29 |P- SURYAKANTA  12024-07- li-g%é;ﬁ/?gcs;/{&vgg&slglli\ggow 10
BLAPL/21981/2024 DWIBEDI 25 ) )
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
230 |D-WP(C)/31654/2024 SAIBRATA RATH 55 AG/CG/IT/CT/ETC.NOT FILED.
231 |P- SAMARENDRA 12024-07- li-g%é;ﬁ/?gcs;/{&vgg&slglli\égow 10
ABLAPL/21950/2024 BAHADUR 25 ) )
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
232 ABLAPL/22108/2024 SATYAJEET ROUT 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUDHANSHU 2024-07-
233 |D-WP(C)/31530/2024 SEKHAR PRATAP 125 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI [2024-07-
234 |D-WP(C)/31091/2024 KHUNTIA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
735 D- AMULYA RATNA [2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21927/2024 |PANDA 25
Page 10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
D- MOHENDRA  1024-07-|AG/CG/IT/CT/ETC.NOT FILED.
236 KUMAR
ABLAPL/22072/2024 25
MOHAPATRO .
1.Page no.12 not legible.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
237 |D-WP(C)/31172/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
238 |D-WP(C)/31214/2024 KIRTAN DANG 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-07-
239 |D-WP(C)/31100/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
240 ID-FAO/31325/2024 |ANUPAM DASH 2024-07-|1. Per%od of Delay 160 days. 2.Receipt showing
25 deposit of entire awarded amount not filed.
21 |P- JYOTIRMAYA  12024-07- ig%(égil;fcsTI}&vglggTslglli\ggow 10
ABLAPL/22015/2024|SAHOO 25 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- PRASANTA 2024-07-
242 BLAPL/22113/2024 |[KUMAR SAHOO 25 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
1. page nos. 30, 34 to 36 and 38 are not neatly
legible.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
243 BLAPL/21263/2024 T.N.MURTY 55 AG/CG/IT/CT/ETC.NOT FILED.
244 |D-WP(C)/31343/2024 SAILABALA JENA [2024-07-|6-RECEIPT SHOWING SERV.COPY TO
25 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT IN
CAPITAL LETTERS/ENROLMENT NUMBER




NOT INDICATED WHEREVER SIGNATURE
OF SUCH ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION

23-NOMENCLATURE NOT CORRECTLY

245  |D-MATA/31137/2024 ASISH KUMAR  [2024-07-|FURNISHED .
RAY 25
This may be registered as R.S.A.
246 |- ASITKUMAR 202407 80 e R OrFILED,

BLAPL/21667/2024 |OTTA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- JITENDRA 2024-07-

247 9-PROVISION OF LAW NOT FURNISHED ON

ABLAPL/22025/2024 SAMANTARAY 25 TOP OF CAUSE TITLE.

248 D PRADEEP KUMAR 2024-07- £ &0 e R b,

ABLAPL/21684/2024 DAS 25 : :
6-RECEIPT SHOWING SERV.COPY TO

249 D- SATYABRATA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22090/2024 MOHANTY (1) 25
.Petition not correctly addressed to Honble Court
SUBASH >024-07- 0-RECEIPT SHOWING SERV.COPY TO
250 |D-WP(C)/31185/2024 CHANDRA )5 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
6-RECEIPT SHOWING SERV.COPY TO
BISHNU PRASAD [2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
251 |D-WP(C)/31115/2024 PRADHAN 25
Copy not served on SC(SME , DEPT.)
52 D SURVAKANTA 202407 0l Gl en ETC NOT FILED.

CRLMC/21818/2024 IDWIBEDI 25 ’ :

D- >024-07- 0-RECEIPT SHOWING SERV.COPY TO

253 CRLMP/21082/2024 BISHAL BAIVAB 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- SUDHANSU 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

254 ABLAPL/21965/2024 PRASAD 55 10-SUBJECT CODE NOT
MAHAPATRA FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
255 |D-WP(C)/31210/2024 [ CUNALKUMAR R023-07-1\ &6 /11/CT/ETC.NOT FILED.
SWAIN 25
6-RECEIPT SHOWING SERV.COPY TO
256  [D-WP(C)/30990/2024 (SSDASWA PATRA %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
157 D- AMIT KUMAR 2024-07-

ABLAPL/22047/2024NATH 25 1.Authorization to swear aftidavit on behalf of
another petitioner not furnished. 2.page no.11 not
legible.3.H.C.Welfare F. of Rs.50/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO

258 |D-WP(C)/31083/2024|ASHOK DAS %(5)24-07- AG/CG/IT/CT/ETC.NOT FILED.

V.NAMA NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

ARUN KUMAR  [2024-07-
259 |D-WP(C)/31364/2024 PATRA )5 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
260 |D-WP(C)/31016/2024 KUMAR )5 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
D- AMITAV 2024-07-
261 ABLAPL/21952/2024 TRIPATHY )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
262 ID-WP(C)/31266/2024 gilsL KUMAR 3(5)24-07- AG/CG/IT/CT/ETC.NOT FILED.
Page Nos. 42 to 46 in annexure 10 are not legible
BHABANI 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
263 |D-WA/31498/2024 |SANKAR )5 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
ARUN KUMAR  2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
264 |D-WP(C)/31284/2024 PATRA s
1.Page no.18 not properly placed.
3-AUTHENTICATION FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
1. AU fee Rs.13.60 to be paid on c.copies under
265 D- MANORANJAN  [2024-07-|annex-1 2.Not signed by the Petitioner no.2 in
CRLREV/21573/2024 PATTANAIK 25 vnama 1-Synopsis and date chart not filed,2-
Reference certificate not furnished,3-In declaration
portion of affidavits paragraph no.is left blank,4-
Good Ground certificate not furnished,5-
Authorization with regard to swear the affidavit on
behalf of other petitioner not furnished
266 |- KASHINATH 202407 &0 e R b e,
CRLMC/21755/2024 |PATTANAIK 25 ) :
IPSIT 6-RECEIPT SHOWING SERV.COPY TO
267 D- AUROBINDO 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22033/2024 25
ACHARYA .
provision of law not correct.
268 |- BUAY KUMAR 202407 ¥ 80 e RO b D,
BLAPL/22112/2024 |BEHERA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-07-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
269 |D-WP(C)/31500/2024 |SAIBRATA RATH s NOT FILED.
neat copy of pg.no.64 be filed.
PRASANTA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
270  |D-WP(C)/31205/2024 KUMAR )5 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
6-RECEIPT SHOWING SERV.COPY TO
271 |D-WP(C)/31283/2024 ARUN KUMAR - R023-07-1 \ &/ G/1T/CT/ETC NOT FILED.
PATRA 25
" movsuar e, SRECEITSIOVNG SR Cory o
CRLMC/21833/2024 |ACHARYA 25 : :
273 |D- ALOK KUMAR  2024-07-|6-RECEIPT SHOWING SERV.COPY TO
CRLMP/20947/2024 IMOHAPATRA 25 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PAGE NO.17, 18 NOT LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

274 D- SATYA JEET 2024-07-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/20920/2024 | ROUT 25 NOT FILED.
Page no. 11 and 12 not neat.
D- >024-07-|0-RECEIPT SHOWING SERV.COPY TO
275 BLAPL/21208/2024 ARIJEET MISHRA 55 AG/CG/IT/CT/ETC.NOT FILED.
PRADIPTA 024-07-
276 |D-WP(C)/31714/2024 KUMAR 55 Copy not served on SC( SME ,DEPT)
PATTANAYAK
D- >024-07-|0-RECEIPT SHOWING SERV.COPY TO
277 ABLAPL/22048/2024 SATYAJEET ROUT 55 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22101/2024 SAHOO 25 ’ ’
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
- D- JAJATI KESHARI 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/21759/2024 \KHUNTIA 25 1. In affidavit sl. no. 2 not correctly mentioned. 2.
Copy of order dated 13.05.2022 passed in CRLMC
n0.1661 of 2013 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
280 2]'3L APL/21955/2024 gﬁ%iMNTA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
281 |D-WP(C)/31256/2024 5 TRXAKRANT 2024071\ 60 G/1T/CT/ETCNOT FILED.
PALAI 25
>024-07-|0-RECEIPT SHOWING SERV.COPY TO
282 |D-WP(C)/31378/2024|SOHAN MISHRA 55 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
M.PRATAP @ >024-07- 0-RECEIPT SHOWING SERV.COPY TO
283 |D-WP(C)/30988/2024 PRATAP KUMAR 55 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
IN AFFIDAVIT PARAGRAPH NOT STATED
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR [2024-07-
284 |D-WP(C)/31595/2024 NAYAK )5 AG/CG/IT/CT/ETC.NOT FILED.
>024-07-|0-RECEIPT SHOWING SERV.COPY TO
285 |D-WP(C)/31959/2024 |SAIBRATA RATH 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-07-
286 |D-WP(C)/31541/2024 PANDA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
287 |D-WP(C)/31190/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
288 |D-WP(C)/31121/2024 JAGANNATH 2024-07-|1.Names In Capital Letters Of All The Signing
BHUYAN 25 Advocates Not Indicated 2.Legible copy of page-11




and 12 to be filed.

PRASANTA 2024-07- .
289 |D-FAO/31303/2024 KUMAR MAHALI 125 1. Period of Delay 32 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- DUSHMANTA 2024-07-

290 20-VERNACULAR CERTIFICATE NOT

ABLAPL/22016/2024 SAHOO 25 FURNISHED.

UMAKANT 2024-07-|Receipt showing service of copy on SC S and ME
291 |D-WP(C)/31244/2024 SAHOO s not filed
6-RECEIPT SHOWING SERV.COPY TO
292 |D-WP(C)/31608/2024 F RAVAT KUMAR 2024071 6,011/ T/ETC. NOT FILED.
PANDA 25
293 [P ALOK KUMAR  2024-07- &0 e RSP e 1o

CRLMP/21121/2024 [IMOHAPATRA 25 : :
17-REFERENCE CERTIFICATE NOT
FURNISHED.
29-NAME OF THE FILING ADVOCATE NOT IN
CAPITAL LETTERS/ENROLMENT NUMBER

2024-07- NOT INDICATED WHEREVER SIGNATURE
294 ID-WP(C)31217/2024 R P PATINAIK 55 OF SUCH ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION
Age of the opp.party not mentioned in cause
title.Refference certificate left blank.

BLAPL/21804/2024 |DAS 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1296 D- ASIT KUMAR 2024-07-

BLAPL/22075/2024 |JENA 25 1. page nos. 16 and 18 are not neatly legible. 2.In
page nos. 29, 30 deposition of witness no.6 filed
two different name witness

b PRANA RN 12407 KECEIT SO SERVEOY 10

ABLAPL/21937/2024 CHHATOI 25 : :

298 |- SANIAY KUMAR 2024-07-(F 0 Co et R e,

BLAPL/22111/2024 | PRADHAN 25 : :
6-RECEIPT SHOWING SERV.COPY TO

99 D- NITYANANDA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21971/2024 MOHAPATRA 25
Page no. 11 and 12 not in order.

D- >024-07- 0-RECEIPT SHOWING SERV.COPY TO

300 CRLMP/21198/2024 B.S.DASPARIDA 55 AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
>024-07- | 19-UNDERTAKING FOR NON FILING OF
301 |D-CMP/31186/2024 |R.P.PATTNAIK 55 TRANSLATED COPY NOT FILED
status of parties in court below not furnished
6-RECEIPT SHOWING SERV.COPY TO
302 |D-WP(C)/31605/2024 F RAVAT KUMAR 12024-07-1\ ) G/1T/CT/ETC.NOT FILED.
PANDA 25
303 |D- SANTOSH 2024-07-4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/21897/2024 KUMAR 25 6-RECEIPT SHOWING SERV.COPY TO
MAHANTY AG/CG/IT/CT/ETC.NOT FILED.




Fathers name not tally with cause title in affidavit.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

D- SURYAKANTA 2024-07-

304 ABLAPL/21948/2024 DASMOHAPATRA 125 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PAGE 11 AND 12 NOT NEAT. Welfare fund of
Rs.50/- not paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

LAXMI PRASAD [2024-07-

305 |D-WPR(C)/30731/2024 DWIVEDY 25 1.In Index synopsis is not marked as A and
annexure 4 is wrongly mentioned as page no 37
instead of 27.2.In [.A. affidavit father name is
wrongly mentioned as husband name
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

306 2]'3L APL/22044/2024 ]S)’:TSEABRATA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

KANANBALA 024-07-|11-NEAT.LEGIBLE ATTESTED ANNEXURES

307 |D-WP(C)/31181/2024 ROY 25 NOT FILED

CHOUDHURY )
Neat page nos.102,125,127 be filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
GOPAL PRASAD [2024-07-(10-SUBJECT CODE NOT

308 |D-WP(C)/31229/2024 JENA 25 FURNISHED/INCORRECTLY MENTIONED
1-COURT FEES OF RS 10/ NOT PAID IN V.
NAMA 2- PAGE 15 TO 17 NOT FILED IN
SECOND COPY
6-RECEIPT SHOWING SERV.COPY TO

SARTHAK 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.

309 |D-LAA/31183/2024 PRADHAN 25
Requisite not filed
6-RECEIPT SHOWING SERV.COPY TO

ASWINI KUMAR [2024-07-

310 |D-WP(C)/31021/2024 MOHANTY )5 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR [2024-07-

311  |D-WP(C)/31594/2024 NAYAK )5 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
ASHIS KUMAR 2024-07-

312 |D-WP(C)/31235/2024 MISHRA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

313 D- MANMAYA 2024-07-[9-PROVISION OF LAW NOT FURNISHED ON

BLAPL/22023/2024 | KUMAR DASH 25 TOP OF CAUSE TITLE.

1. Page nos. 7,8 , 10 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- . .
314 ADV 1. Date of order not correctly mentioned in the
CONTC/30132/2024 25 petition. 2.Addressed of the Honble C.J. not
correctly furnished.3. Page no. 3 not filed. 4. Name
of the opp.party not mentioned in cause title.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
315 D- NIHAR RANJAN [2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21869/2024 |MISHRA 25 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
D- BIBHUTI 2024-07-
316 ABLAPL/22029/2024[BHUSAN ROUT 25 AG/CGAT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
317 PRASAD
BLAPL/22093/2024 MOHANTY 25
1. Paragraph no.not correctly furnished on
declaration and petition.
318 |2 SOUMYAKANTA 2024-07- (£ 0 o et R b D,
BLAPL/22012/2024 |TRPATHY 25 ’ ’
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
319 g1 APLA21213/2004 [ARVEET MISHRA ) 5
Page 11 to 14 not neat.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
320 |D-WP(C)/31094/2024 BEHERA )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
321 2]'3L APL/22065/2024 &‘:IiﬁgKKUMAR %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
322 |D-WP(C)/31363/2024 X RUN KUMAR - 2024-07-1\ ) 1T/ T/ETC NOT FILED.
PATRA 25
6-RECEIPT SHOWING SERV.COPY TO
3123 D- ASHOK KUMAR [2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22106/2024 |SAHOO 25
1. Page nos.13 to 16 not neat and legible.
34 |2 AMULYARATNA. 2024-07- £ &0 e R b,
ABLAPL/22104/2024 PANDA 25 ’ ’
6-RECEIPT SHOWING SERV.COPY TO
375 D- GURUPRASAD 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21654/2024 |BEHERA 25
Annexure 3 not marked on page no 11.
6-RECEIPT SHOWING SERV.COPY TO
SANIJIB 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
326 |D-WP(C)/31057/2024 MOHANTY s

Legible copy of page-23 to be filed




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- RAJENDRA 2024-07-

327 9-PROVISION OF LAW NOT FURNISHED ON

ABLAPL/21807/2024 NARAYAN ROUT 25 TOP OF CAUSE TITLE.

38 |2 JYOTIRMAYA 202407 &0 e RO FILED,

BLAPL/22009/2024 |SAHOO 25 : )
6-RECEIPT SHOWING SERV.COPY TO

RAJENDRA 2024-07-| AG/CG/IT/CT/ETC.NOT FILED.
329 |D-WP(C)/30972/2024 KUMAR DASH 25 14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY TO
SASIM AJITAV 2024-07-
330 |D-WP(C)/31150/2024 PATTNAIK )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
331 D- DURLLABHA 2024-07-|11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/21928/2024 RANJAN MISHRA 25 NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

Page no. 9 not neat.
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI AG/CG/IT/CT/ETC.NOT FILED.
332 D- BHUSAN 2024-07-|9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/21890/2024 CHOUDHURY 25 TOP OF CAUSE TITLE.
1. Page nos.14 , 15 not neat.
333 |2 ASITKUMAR 202407 £ &0 e R OrFILED,

BLAPL/22073/2024 |JENA 25 : ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

334 D- MANOJ KUMAR [2024-07-

BLAPL/21993/2024 |PANDA 25 1. As per rejection order the matter pending in the
court of JMFC. ,Khariar, not tally with synopsis
AND described in the petn.

ABLAPL/21944/2024 SAHU 25 : ’

KANANBALA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
336 |D-WP(C)/31679/2024 ROY )5 AG/CG/IT/CT/ETC.NOT FILED.
CHOUDHURY
w1 SARADA PRASAD R024-07- Gl ity ETC NOT FILED. |

BLAPL/21059/2024 \DASH 25 : )
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

338 D- PANCHANAN 2024-07-

CRLMC/22054/2024 |PANIGRAHI 25 1. In affidavit sl. no. 2 not correctly mentioned. 2.
page nos.51, 55, 56 not filed but in place of filed
page nos 23,27 and 28. 3. Authentication fee Rs.
1.10/- to be paid.

339 |D-WP(C)/31341/2024|SAILABALA JENA [2024-07-|6-RECEIPT SHOWING SERV.COPY TO
25 AG/CG/IT/CT/ETC.NOT FILED.




10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

6-RECEIPT SHOWING SERV.COPY TO

D- JUGALA 2024-07-

340 |CRLMC/21850/2024 [KISHORE PANDA (25 AG/CGIT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUBHADUTTA 2024-07-

341 |D-FAO/30203/2024 g iR AY 25 Pages 44 to 47, 62 t0 65, 75, 76, 84 t0 91 and 120
are not legible. Undertaking for translated copy of
oriya annexures not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

342 2]'3L APL/21806/2024 %‘gsK ABDUL %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

ITISHREE 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

343  |D-WP(C)/31028/2024 TRIPATHY s
Xerox attested copy of order under Annexures-1
and 2 filed.Authenticated copy there of not filed
6-RECEIPT SHOWING SERV.COPY TO

344 D- KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21870/2024 KASHYAP 25
Paragraph not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO

345 |D-WP(C)/31580/2024 DINESHKUMAR 12023-07-1\ ) 11/ T/ETC NOT FILED.

PANDA

25




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 25-07-2024 (CASES FILED BEFORE 2024)

Sl Filing Number Case Number Advocate for Defects as per S.R.
no. Petioner/Caveator
OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED
SUBASH
1 || CMAPL/507/2023|| CMAPL/507/2023 CHNDRA 6. RECEIPT SHOWING
AGHARYA || SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.
OTHERS. COURT FEE
OF RS 6 /- NOT PAID
2 ||CMAPL/838/2023 || CMAPL/838/2023 T'T\AALTFQA%(AN OTHERS. C.COPY OF

DISMISSAL ORDER
NOT FILED






